
OFFICE OF THE PRINCIPAL DISTRICT 8: SESSIONS JUDGE
EAST DISTRICT, KARKARDOOMA COURTS, Dill .1-II

Q R D E R

'1‘he following posting/transfer is hereby made in official exigency, with immediate effect.

‘J Sr. H Name of the From j l 7 _ 7 To 7 if
‘_l\lo. official _ Z g _ f _

1. Sh. Pramod llleadcr in the Board of Sh. Sahil Sr. Judicial ./\ssistant in Copying
lKumar Gautam |Khurrni, Principal Magistrate, gency, l-last District

if _ JJJB-TV, l".B.S[ DlSl1'lC1 _ _ __ t
2. llvls. Neeta Bist Ahlmad in the Board of Sh. eadcr in the Board of Sh. Sahil‘

,Sahil Khurmi, Principal hurmi, Principal Magistrate, JJB-
F _ g lllagistrate, JJB-IV, East District , 1-last District i

3. Elvis. Rekha Rani fisistant Ahlmad in the Court of hlmad in the Board of Sh. Sahil .
3 \ s. Anu Aggarwal, ASJ (SC- hurmi, Principal Magistrate, JJB-

gv ‘ g 7 g W *,RC)-O@,l".astDistrict _ ,l".ast District
‘ 4. Sh. Chctan Dayal Jr. Judicial Assistant in Office Assistant Ahlmad in the Court of

t ‘Pool, liast District s. Anti Aggarwal, ASJ (SC-RC)-
J, l _ _ ,_ g V i f 02, ljlast D_is:trict i

‘ 5. Sh. Dhananjay r. Judicial Assistant in Office ssistant Ahlrnad in the Court oft i .<umar ool East District Ms. Akanksha Garg, Principal
l_ Z Magistratg JJB-\,/1, Vishwas Nagar,

Note: Ms. Amrita, Assistant Ahlmad, ‘posted in the Board of Sh. UmangiiJoshi, Principal
Magistrate, JJB-V is hereby relieved from the duties of Assistant Ahlrnad in the Board of
Ms. Akartksha Garg, Principal Magistrate, JJB-VI.

Non-compliance of the above directions or immediately proceeding on leave shall be
viewed seriously and tlgeéofficial ‘..=..= uitable disciplinary action.es“as

K at-<:i’titis=€i‘%5,......§>JD .<_\ "
.€ (AS £= IKUMAR stutmt)
. J in ' l)istei‘__4:t;_ Sessions Judge, I-last District‘l ll Alli llllli ~ h’__,_ 3'0 i ' Karka oomaCourts, Del 1.

No. ‘SW \ 1S /'.(E_ast)/KKD/Delhi -k Datcdzfl
Copy forwarded for_infor i ‘onand ;ce, 31"_V_4 nto:-
1. The Principal District and 0’ , Tis Hazari Courts, Delhi.
2. The Officers concerned, East District, Karlcardooma Courts, Delhi.

. The DDO, East District, Karkardooma Courts, Delhi.
The Administrative Officer (Ju<ll.)/Inchargc, Aclmn. ll, 'l'is Ila-/.ari Courts, Delhi.

. P.S. to undersigned.

. 'l‘he Dealing Assistant, Layers System, 'l'is llaxari Courts, Delhi.
. The Dealing Assistant, CR, /\dmn.I, Tis llazari Courts, Delhi.
. The Officials concerned.
. 'l‘he Dealing Assistant, l.eave Section, Karkardooma Courts, Delhi.
10. Web~Site Committee, Kar1<ardoorna/Tislyarlfiourts, Del-hi. F7?A

__--

\OOO\lO\U‘l:[:-U.)

Principal District & Sessions Judge, l~‘.ast District
Karkardooma Courts, Delhi.


